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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

Original Application No. of 2025

IN THE MATTER OF:

Yashvir Singh Versus State of Haryana and others

APPLICATION UNDER SECTIONS 14, 15 AND 18
OF THE NATIONAL GREEN TRIBUNAL ACT, 2010

INDEX
S.No. | Particulars Annexure | Page
No.
1. | Additional document added as per P-7 37-40

order dated 23.07.2025 ie. R.I.L.
Application filed by Applicant

2. |Reply of R.IIl. Application by PWD P-8 41-50
(B&R) Haryana

3. | Nofices served by Water Works P-9 51-59
Department to Neighbouring
residents - to remove encroachment

4. | Photographs of encroachment P-10 60-63

...Applicant 1]

Yashvir Singh, ogedfabou’r 52 years, son
of Sh. Kartar Singh, resident of House No.
51, Sector-13 (Part-2), Hisar, Haryana -
125001, Convenor, H.S. HUDA Sectors
Confederation.
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Right to Information (RTI) Application

To,
The Public Information Officer (P10),

Superintending Engineer,
Hisar Circle, Public Works Department (B&R) Branch,
Rajgarh Road, Opposite Congress Bhawan,

Hisar - 125001, Haryana.

Subject: Application under Section 6(1) of the Right to Information Act, 2005 seeking complete
information regarding the road construction project from Rajgarh Road to Tosam Road on Dabra
Minor in Hisar District, including progress on NOC from Forest Department and all project
proceedings.

Dear Sir/lMadam,

1. Details of the Applicant:

Full Name: Advocate yashvir singh s/oSh Kartar Singh
House no 51 sector-13 part 2

Hisar

Ph no 9466401368

E mail. mallikyash.malik@gmail.com

Date of Application: 29 September 2025

O O 0 o o o

Details of Information Sought:

2. Iamfiling this RTI application to obtain certified copies/documents/information under the
Right to Information Act, 2005, regarding the road construction project from Rajgarh
Road to Tosam Road (also referred to as Tosham Road/MDR-108 to Kaimri Road) on
Dabra Minor (RD 0.00 to 2.900) in Hisar District, Haryana. The information pertains to
the Public Works Department (PWD) (B&R) Branch and any related proceedings
involving the Forest Department for No Objection Certificate (NOC).

Kindly provide the following information point-wise:

a. Project Details from PWD (B&R) Department:

o Full namg and description of the project, including scope of work (e.g.,
construction of road crossing Dabra Minor, length, alignment details).

o Date of project approval/sanction by the competent authority, including sanction
order/copy.
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Estimated cost, tender details (if floated), name of contractor (if awarded), and
current status of work execution as on date.

All technical reports, feasibility studies, and design drawings related to the
project.

3. b. Progress on NOC from Forest Department:

o

Copies of all applications/communications submitted by PWD (B&R) to the Forest
Department (Hisar Division/District) for NOC/orest clearance under the Forest
(Conservation) Act, 1980, including Form-A and justification documents.

Timeline of all proceedings: date of submission, acknowledgments received, site
inspections conducted, queries raised by Forest Department (if any), and
responses provided by PWD.

Current status of NOC application (e.g., under review,

approved/rejected/pending), including any Stage-I or Stage-Il clearance details.
Copies of all correspondence (letters, emails, minutes of meetings) between
PWD (B&R) and Forest Department regarding this project from inception till date.

4. c. All Proceedings of the Project:

(@)

Copies of all file notings, minutes of meetings, and decisions taken at various
levels (e.g., Executive Engineer, Superintending Engineer, Chief Engineer)
related to the project.

Details of any environmental impact assessments, public hearings, or land
acquisition proceedings conducted.

Status of utility shifting (e.g., 11 KV lines, as mentioned in related tenders) and
any related approvals.

Any delays, reasons for delays, and action taken reports on the project progress
as on 29 September 2025.

Index of all records/documents maintained in the project file, along with certified
copies of the same.

5. Ifthe information is held by another public authority (e.g., Forest Department), kindly
transfer this application under Section 6(3) of the RTI Act, 2005, and inform me
accordingly.

Preferred Mode of Supply:

6. Please provide the information in electronic form via email to

malikyash.malik@gmail.com or as certified photocopies by post. If the information
exceeds 100 pages, provide it in digital format on a CD/USB.

Fee Details:

I am enclosing an Indian Postal Order (IPO) of Rs. 100/- (Rupee hundred only) bearing number
'I'PO Number. 43¢0 L.$ U8 o 2¢-4.87 dated. 3 4 .9 26 23".drawn in favor of
Accounts Officer, PWD (B&R) Hisar Circle" as application fee under the RTI Act, 2005.
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7. Additional fees for photocopying (Rs. 2 per page) or other charges, if applicable, may be

intimated in advance.

Time Limit:

8. Kindly provide the information within 30 days as mandated under Section 7(1) of the RTI

Act, 2005.

Thanking yo W

Yours sincerely, -
Advocate yashvir singh
House no 51 sector-13 part 2
Hisar

Ph no. 9466401368

[Date: 29 September 2025]
Enclosures:

IPO of Rs. 100/-

wnN -

Copy of ID proof (, Aadhaar/)
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PUBLIC WORKS DEPARTMENT (B&R) HARYANA
Executive Engineer, Provincial Division No. I,
PWD (B&R) Branch Hisar - 01662-237889

Email: pwd-eepd1-hissar@hry.nic.in

ey ?}
pud

BUILDINGS & ROADS

MARYANA

RIGHTTO
INFORMATION
Sh. Yashvir Singh S/o Sh. Kartar Singh,
House No. 51, Sector-13 (Part-I),
Hisar, Haryana,
Mobile - 94664-01368
Email —-malikyash.malik@gmail.com.

MUy Dated : 9//!!/}—'}/

Information under RTI Act - 2005, transfer of application under
section 6(3) by Sh. Yashvir Singh S/o Sh. Kartar Singh (Application
dated 29.09.2025).

Memo No.

Please refer on the subject cited above,
In this connection it is intimated that as per your RTI application received

in this office the requisite information is mentioned under.

L

Department:

* Copies of all applications/
communications submitted by PWD
(B&R) to the Forest Department
(Hisar Division/District) for
NOC/forest clearance under the
Forest (Conservation) Act, 1980,
including Form-A and justification

Sr Information sought Reply
a. | a. Project Details from PWD (B&R) | * Full Name /Description :- Construction of
- | Department: New Road from Hisar Rajgarh Road to Hisar
+ Full name and description of the | Mangali Sharwa Road RD 0.00 to 0.690 on
project, including scope of work | Dabra Minor in Hisar Distt. (Part-1).
(e.g., construction of road crossing | * Copies of Linear plan & road alignment are
Dabra Minor, length, alignment | enclosed herewith (Annexure-I).
details). * Date of project Administrative Approval :-
« Date of project approval/sanction | Revised Administrative Approval received from
by the competent authority, | W/Addl. Chief Secretary, Govt. Haryana
including sanction order/copy. Chandigarh vide letter No. 09/155/2020-
« Estimated cost, tender details (if | 3B&R(W) dated 11.09.2025 (Annexure-II).
floated), name of contractor (if | » Tender has not been allotted till date due to
awarded), and current status of | pending Forest clearance & Electrical Utility
work execution as on date. shifting.
« All technical reports, feasibility | * Full Name /Description :- Construction of
studies, and design drawings related | new road on Dabra Minor from Hisar Mangali
to the project Sharwa Road to Hisar Tosham road RD 0.00 to
2.900km. including ROB at Rly km. 2/13- 15
between Hisar and Charaud Railway Stations
in District Hisar (Part-2)
* Copies of Linear plan & road alignment are
enclosed herewith (Annexure-III).
¢ Revised Rough Cost Estimate has already
been submitted to head office through HEW
Portal. U.O. has been sent to the Government
vide No. 116314/RIl dated 21.07.2025 for
arranging administrative approval. But the
approval is awaited.
| * Tender has not been allotted till date.
b. | b. Progress on NOC from Forest | ¢ Forest Clearance case for construction of New

Road from Hisar Rajgarh Road to Hisar
Mangali Sharwa Road RD 0.00 to 0.690 on
Dabra Minor in Hisar Distt. has been applied
vide proposal No.
FP/HR/ROAD/546702/2025 on dated
25.09.2025. But the approval is still awaited at
Forest Department.

» The detailed estimate will be submitted to the
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[ inchading Form-A and in.‘.liln*mioh
documents,

« Timeline of all proceedings: date of
submission, acknowledgments
received, site inspections conducted,
queries raised by Forest Department
(if any), and responses provided by

PWD.
« Current status of NOC application
(e.g., under review,

approved/rejected/ pending),
including any Stage-l or Stage-ll
clearance details. ¢ Copies of all
correspondence  (letters, emails,
minutes of meetings) between PWD
(B&R) and Forest Department
regarding this project from inception
till date.

L2

o The detatled estimate will be submitted to the |

competent authority after receipt of Stage-
Forest Clearance Approval,

c. | All Proceedings of the Pi—ojcct:

e Copies of all file notings, minutes
of meetings, and decisions taken at
various levels (e.g.,, Executive
Engineer, Superintending Engineer,
Chief Engineer) related to  the
project.

e Details of any environmental
impact assessments, public
hearings, or land acquisition
proceedings conducted.

« Status of utility shifting (e.g., 11
KV lines, as mentioned in related
tenders) and any related approvals.

« Any delays, reasons for delays,
and action taken reports on the
project progress as on 29 September
2025.

o Index of all records/documents
maintained in the project file, along
with certified copies of the same.

« No record is available in this office.

e Details of any environment impact
assessments, public hearings, or land
acquisition proceedings relates to Irrigation
Department as encroachment free land is to be
provided by them.

« Tender for shifting of 11KV electric line (Hisar
Rajgarh Road to Hisar Mangali Sharwa Road
and Hisar Mangali Sharwa Road to Hisar
Tosham road has been allotted by Executive
Engineer, Electrical Division, PWD (B&R) Br.,
Hisar.

For any other information/clarification applicant may visit the office on

any working day.

This is for your kind information.

DA/ As Above

Endst. No.

Dated :

e

Executive Engineer,
Provincial Division No. I,

Copy of the above is forwarded to the SPIO-Cum-Superintending Engineer,
Hisar Circle, PWD B&R Branch Hisar w.r.t their officc memo No. 7745/RTI dated

13.10.2025 for information.

DA/ NIL

Executives!-.'xllg'ineer,
Provincial Division No. I,
PWD B&R Branch, Hisar.
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i “The Additlonal Chlef Secratary to Govt, Haryona,
’ /! Public Works (B&R) & Architecture Department.

T'o
; The Engineer-in-Chiel (Roads),
| Public Works (B&R) Department, 096
i 5 Haryana, Chandigarh. )2

| M’/
Z Memo No. 09/158/2020-3B&R(W) W
E Dated, Chandigarh, the 72'09.3:8” ﬁ;"'

Revised administrative approval for rough cost estimate for construction of ncw

Dabra Minor in Hisar District,

! Y
%’\Sub}cm -
| \ road from Hisar Rajgarh road to Hisar Mangall Sharwa road RD 0.00 to 0.690 on

_C@ ‘ Reference Government Memo No. 09/155/2020-3B&R(W) dated 05,03.2021 and your
office U.0. No. 527-R11-2020/114268/R1I dated 16.07.2025 on the subject noted above.
v 2 The Governor of Haryana is pleased 10 accord revised administeative approval

i
|
J--
\9\% amounting to Rs. 716.89 Lakh (Rupees Seven Crore Sixieen Lakh and Eighty Nine Thousund Only)
for rough cost estimate for construction of new rond from Hisar Rajgarh road to Hisar Mangali

Sharwa road RD 0,00 10 0.690 on Dabra Minor in Hisar District.
3| The expenditure involved is chargeable to the Head account *P-01-17-5054-04-ODR-

!": M-98-99-51-l6-€0nsl. stg./wdg. & Byc passes of roads for state scheme” and total expenditure
] l K wmould not exceed the amount that has been pluced at your disposal during the financial year
|

: - 5'20

26,
{ M The technical sanction of this work shall precede actual execution. No work shall be
| allowed to be taken up in anticipation of technical sanction. The competent authority to issue
'. technical sanction shall be responsible in case of violation of the clauge 9.5.1 of the Haryana PWD
code. '
o
,Lg\»q)ﬂ( Additioha] Scer€fary, PWD (B&R)
} \Qa_ for Addition ief Secretary to Govt. Haryana
el Public Works (B&R) & Architcct t
, Ve (B&R) ce wtswmcn
Endst. No. 09/155/2020-3B&R(W) Dated, Chandigarh, the /) 09.25

' A copy of above is forwarded to the following for information and necessary action:-
j I, The Accountant General, (A&E) Haryana, Chandigarh

. 2. . Director Research Laboratory, Haryana PWD, B&R Br., Hisar.

He is requested 1o take steps to carry out quality control test as per prescribed procedure.

Superinterﬁfﬁq’“’b B&R (W)
for Additional Chief Secretary to Govt. Haryana,
Public Works (B&R) & Architecture Department

.,
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Hisar Tosham Road (MDR-108)
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The Additional Chief Secretary to Govt, Haryana, = 03/24)1}

Public Works (B&R) & Architecture Department, Semn J Cea hne ﬁ, e
> (o]

Ve, Engineer-in-Chief (Roads),

fo —

CE(R)t CE(€)+Se(Hisay) -

Public Works (B&R) Department, T Xen(p D) Hisar 4 bos(x)

Haryana, Chandigarh,

Memo No, 09/148/2020- 3B&R W)
/)

Dated, Chandigarh, the | 9)3 U103 20 >

CE(R)

Subject: - Administrative approval for rough cost estimate for construction of road

Reference your U.O. No. 446-RI1-20/84612/R] dated 26.06.2020 on the subject
noted above.

2. The Governor of Haryana is pleased to accord administrative approval amounting
t Rs. 1796.97 Lacs (Rs. Seventeen Crore Ninety Six Lacs and Ninety Seven Thousand only) for
rough cost estimate construction of road from Hisar Mangali Sharwa road to Tosham road (MDR
108) on Dabra Minor from RD 0.00 to 2.900 in Hisar District.

3. The expenditure involved is chargeable to the under Head “5054- Roads &
Bridges (P)-04-ODR-337-98-99-51-16-constn. stg./wdg. and a bye pass road for state scheme”
and total expenditure under it should not exceed the amount that has been placed at your disposal

during the financial year 2020-21,

4, The technical sanction of this work shall precede actual execution. No work shall
be allowed to be taken up in anticipation of technical sanction. The competent authority to issue
technical sanction shall be responsible in case of violation of the clause 9.5.] of the Haryana
PWD code.

5. Estimate is returned herewith in original.

Special Secretary, PWD (B&R)
for Additional Chief Secreta ry to Govt. Haryana
Public Work (B&R) & Architecture D i

Ednst. No. 09/148/2020- 3 B&R W) Dated, Chandigarh, the

A copy of above is forwarded to the following for information and necessary
action:-

1. The Accountant General, (A&E) Haryana, Chandigarh
2. Director Research Laboratory, Haryana PWD, B&R Br., Hisar.
He is requested to take steps to carry out quality control test as per prescribed procedure.
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The Additional Chief Secretary (0 Gowt. | laryana,
v g Public Works (B&R) & Architecture Department,

The Engincer-in-Chiefl' (Roads),
Publie Works (B&R) Deportment,

‘ M Haryana, Chandigarh. ,Q.QM'
] Memo No. 09/155/2020-3B&R(W) W
' Dated, Chandigarh, the /2 99.34” ﬁp

\@ °\Suhjm: = Revised administrative approval for rough cost estimate for construction of new
\ road from Hisar Rajgarh road to Hisar Mangali Sharwa road RD 0.00 to 0.690 on
b Dabra Minor In Hisar Distriet,

i ,CG ’ Reference Government Memo No. 09/155/2020-3B&R( W) dated 05.03.2021 and your
)f oflice U.O. No. 527-R11-2020/1 14268/R11 dated 16.07.2025 on the subject noted above.
. The Govemnor of Ilaryana s pleased to accord revised administrative approval
}“"; \ﬂ’\ amounting 10 Rs. 716.89 Lakh (Rupees Seven Crore Sixteen Lakh and Eighty Nine Thousund Only)
f for rough cost estimate for construction of new road from Hisar Rajgarh road 10 Hisar Mangali
f w Sharwa road RD 0.00 to 0.690 on Dabra Minor in Hisar District.
} . The expenditure Involved is chargeable to the Head account “P-01-17-5054-04-ODR-

M-98-99-5l-l6-Consl. sig./wdg. & Bye pusses of roads for state scheme™ and total expenditure

IO ) w.nhoula not exceed the amount that has been placed at your disposal during the financial year
025-20

2

-

26.
The technical sanction of this work shall precede actual execution. No work shall be
allowed 1o be tken up in anticipation of technical sanction. The competent authority to issue

|
{ .

technical sanction shall be responsible In case of violation of the clauge 9.5.1 of the Haryana PWD

code. '
@*‘
,Lg\»qu Additioha) Scer®fary, PWD (B&R)
for Addition ef Sccretary to Govt. Haryana
W B&R) & Archit
L @3_ > Public Works (B&R) & Arc ectuw D:wmcnt
. Endst. No. 09/155/2020-3B&R(W) Dated, Chandigarh, the 2)-09.25"

A copy of above is forwarded to the following for information and necessary action:-
l. The Accountant General, (A&E) Haryana, Chandigarh
Director Research Laboratory, Haryana PWD, B&R Br., Hisar.
=, He is requested to take steps to carry out quality control test as per prescribed procedure.

9

" SuperintenderfT; WD B&R (W)
for Additional Chiel Secretary to Govt. Haryana,
Public Works (B&R) & Architecture Department
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